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. Sub Report of Dr. Ashok Sahu,r Thematlc SR on hlS ws:t to Telangana
. (Hyderabad, Rangareddy and. Medak). durlng 15-20 January,
- 2018. o .

Dr. Ashok Sahu, .Thematlc Special Rapportuer, NHRC (Ch|ld / Bonded /
_Migrant Labour) visited Telangana (Hyderabad, Rangareddy and Medak)
during 15-20 January, 2018. The visit report may kindly be seen at F/A.

Telengana has problems associated with all the three types of labour, -
. -namely, bonded, child and migrant labour. The subject of bonded fabour was
assigned initially . to the Scheduled Castes Development Department The
Department formulates and implements various schemes, important ones
relating to educational support (financial assistance to pre-metric and post-
metric students, to study abroad and for skill up-gradation), ‘maintenance
and management of residential schools and hostels, economic support (land
purchase and distribution, seif-employment) and social sector schemes
(Kalyana Lakshmi, Study Circle providing per-examination coaching for
-jobs). Besides, it is entrusted with regulatory functions with regard to
monitoring and implementation of various Acts, the Scheme of Bonded
Labour being one of them, which has been " transferred to Labour,
Empioyment, Training and Factories Department vide order dated-
19.05.2017. ) ' '

.Child Labour

According to 2011 census, Telengana was having 3.72 lakh child
labour (25,097 in Medak and 58,817 in ‘Rangareddy Districts) reported in’
employments like agriculture, hotels and dhabas, domestic ~sector,
construction, shops and establishments, small factories, street vending, rag
picking and informal sector-enterprises. The Labour Department is involved
in identification of child .labour, conduct of regular inspections with the
coordination of other Departments (Police, Revenue, Education, Women &
Child Development etc.), rescue and release and prosecution of employers.
During the period 02.06.2014 to 31.102016, 1620 inspections were carried
out, 1706 children rescued, 1085 violations detected and prosecutions

- launched and Rs. 1.17 lakh fine imposed. The Director General of Police,
‘Telengana State has been conducting Operation Muskan /- Smile to trace out -
missing children under which 2463, 5571 and 880 children were rescued and
rehabilitated during the years 2015, 2016 and 2017 respectively.

Bonded Labour:
According to the Socio-Economic -Caste Census, 2011,- condu'cted by

the Ministry of Rural Development, the number of rehabilitated bonded
labour households in Telengana was 203 (Rangareddy:5 and Medak:18).



“Undertaking . of " various proactive measures has. helped 'in progressive
elimination of the -pernicious-system of bonded Iabour in the State. It is
'presently assomated to some extent Wlth the brick Iflln mdustry

; M|grantLabour - . | C

Srnce most.of the migrant workers are concclentrated in. the brick kiln
mdustry, the kllns are required to fo[lowmg gu1dellnes '

. Every emp[oyer has to - reglster his esltabhshments and also
Contractors/Sardars/.Agents engaged by him who should take licences
from the.native States and host. State under the ISMW Act. ;

« Every employer has to see that no child and adolescent should work at
worksites and all ‘migrant children should be admitted in worksite
schools.

« Every employer has to pay wages as per rates fixed under the
Minimum Wages Act and relevant wage rate abstract should be.
displaced at worksites. 1

« Every employer has to submit information regarding brick kiln workers

"~ in the prescribed proforma so that the Line departments can prowde
facilities to migrant brick kiln workers, l

e Every employer of brick kiln has to open bank accounts for his workers
to which their wages should be remitted. Information in this regard
should be sent to the Labour Department.

« Every employer should build temporary houses|with at least 10 feet of
height for each family, provide water tank‘ at worksites, potable
drinking water, bathrooms and toilets. !

o Every employer should maintain Registers unde|r ISMW Act.

Human Trafficking . | : li

The Protocol to Prevent, Supress and Punish _lﬂ'rafﬁcking in Persons,
especially Women and Children, known as Palermo Protocol, was adopted by
.the UN General Assembly and entered into force on 25 December, 2003, It.is
_the first globally binding instrument with an agreed deflnttlon on-trafficking
in persons. The Protocol defines ‘traff“cklng in person as the recruitment,

| .

transportation, transfer, harbouring or receipt of persons, by means of
threat or use of force or other forms of coercion such as abduction, fraud,
deception; abuse of power or position of vulnerability, and also covers giving
and receiving of payments or benefits to achieve the' consent of a person,
having control over another person, for the purpose of exploitation.
Telengana is infamous for human trafficking, especially "of poor Muslim
females to work as domestic help and also get mvolved in sham marriages.
The focus of the Government is on creating awareness and taklng preventlve
actron as conSIdered necessary.

Field visits were made to Government Special cum Observation cum
Children Home for Girls atNimboliadda, Kachigudda,a br1ck kiln, namely, BRB
Bricks, IbrahimpatnamMandal andIntegrated Welfare Hostel for Boys
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Iy belonglng to SCs/STs/BCs studymg between 3 15 10t class-at Toopran _
Discussions were held. at Hyderabad with State leve! officials and. at District

headquarters of . Rangareddy (Iocated also at Hyderabad) and Medak w:th

; District level officials. .

. Visit to Rangaredddy

Rangareddy DlStI‘ICt enjoys a pride of place in Indlas fight agamst

. Child lLabour.” A meeting ‘was held with District level officials in the
Collectorate where along’ with Commissioner of Police, representatlves of .

District Administration; Police, Labour Women and Chlld Development and
Social Welfare Departmenl:s and NCLP were present, :

During interaction it was pointed out that with the récent amendment,

" the law (IPC) has become very stringent regarding employment of chlldren

which proves to be a powerful deterrent. On.the positive side, however,
implementation of Operation Mushkan, convergence of various welfare
Schemes like Swarakshya Arogyalakhmi, running of Odia language schools,
continuous awareness generation and positive intervention of NGOs etc. are
a big help. The Police Department is continuing with rescuing child labour,
run-away children as well as girls who have eloped for marriage. Provision of
more budgetary support will be a great help.

The CWC as well as registered institutions like Shelter Homes,
Orphanages and Hostels are in position. The migrant workers are being
facilitated with provision of subsidized ration from PDS, immunization and
medical assistance, supplemental nutrition to children and lactating mothers,
mid-day meals, admission into Aanganwadi centers and busx facility for
attending o :

schools. In Ibrahimpet areas, the rehabilitated bonded labourers have been
provided with about 156 acres of land in 5 villages for self-sustenance.
Efforts are being made to register brick kiln workers as building and
construction workers so that they can get benefit of the Cess Fund. It was
felt that greater coordination among various Departments as well as among
different State Governments, especially Telengana and Odisha, is necessary.

Field visits. were made first to Government Special cum Observation
cum Children Home for Girls, Nimboliadda, Kachigudda for Girls. It is a
Shelter Home being run by Juvenile Justice Department having a capacity for
having 157 inmates in the age group of 7 and to 18 years. The institution is

: meant to provide only transitory stay and during that period the distressed

girls are being provided with food, clothing, study materials, sports and
medical facilities and most of all vocational training in beautician and
tailoring course, which has made their rehabilitation easy. The infrastructure
of- the institution is being gradually developed by the State Government
which is a welcome step.

The Special Rapporteur also visited a brick kilns, namely, BRB Bricks,
Ibrahimpatnam Mandal where he interacted with the managers as well as



the migrant workers. Presently, there are 34 migr]ant workers employed in.
“the kiln, 28 males and 16 females, all coming from Bolangirand Nuapada
Districts of Odisha. It was observed that while some workers have come
‘here for the first time, some others are old hands. The kiln requires two sets
of skills, one for preparing bricks and the other for baking them. The.Odia

workeré are adept in both the skills and therefore preferred. They. come

- through contractors, having taken advances. The kiln is ‘maintaining a .
Register where particulars of all workers |nclud1ng| their names,- addresses, "
name of the contractor, advance taken, weekly pelxyments for- maintenance’
etc. are being maintained. Accommodanon, potable water, bathing facilities,
medical help, subsidized ration and weekly off are bemg provided. The
particulars regarding the workers are.intimated to the Police and Labour
Departments, which-according to the officials of the| latter, are being used to
prepare the data base. Children are not employed and the accompanying
kids are being taught through Odia medium. The workers expressed
satisfaction in respect of the work environment. It was suggested that a
direct train from Western Odisha to Hyderabad would help as otherwise they
have to take a circuitous route via Nagpur. It was also conveyed that the
flow of Odia migrant workers this year has come down as they have found
employment in their native place in various construction activities being
implemented by the State Government. Be5|des with escalation of
construction activities at Amravati, the new capital of Andhra Pradesh, there
has been a shift of kilns and consequential flow of migrant labour to that
area.

Visit to Medak - 1

A meeting with District level officials was held which was attended by
- representatives of Administration and Police, Reveque Rural Development,
Women and Child Development, Gram Panchayat, Soc1al Welfare, Municipal,
Education, Industry and Labour Departments and NGOs Important issues
connected with child, bonded -and migrant laboiur as well as human

trafficking were pointed out. During interaction it was stated that the Police
Department has identified areas which are endemic for prostitution and
female trafficking and conducting regular raids to prevent their occurrence.
While bonded labour is virtually non-existent in the District, incidence of
child labour has come down drastically due to awareness generation and
preventive action. The Mun|c1pal Authorities, Industr%( Department, Revenue
Department and NGOs are rendering necessary support to District
Administration to. achieve the.goal of making Medak a Child Labour free
District. The Labour Department desired that the Vigilance Committee, whlch
is in the process of constitution, needs to be expedlted

A VISIt was- made to Integrated Welfare Hostel for Boys belonging to
SC/ST/BCs studying between 3™ and 10™ Class at Toopran. While the -
capacity is for 300 inmates, presently 110. students are residing.
Accommodation, food, study materials, dress, tutors‘for 10% class students
etc. are being prowded During interaction, especially on the issue of
underutilisation. of capacity, it was pointed out that this .hostel is facing
competition from similar other institutions like resgdeTtla[ schools, minorities
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' |mprove if provisions are made for better vocational training, medical.and .

" sparts facllity, transport facility . to schoo] and tutonal fac1llty for students of

5

hostel etc where target group is the same. It was felt that the mtake can

other cIasses

Recomm_endatiohs .
(i) ~ Ministry of Labour and Employment should expedite release of
-~ funds for conducting District level Survey on Child Labour.
{ii) - = The State Government may consider undertaking a fresh Survey
o on Bonded Ilabour by availing funding from the Central
' Government under the new Scheme.

(1ii) Effective inter-State coordination, especially between Odisha and
Telengana, is necessary to mitigate  the dlsadvantages‘
encountered by migrant workers employed in-brick kilns.

(iv) The State's experiment with improving the system of record

keeping in brick kilns deserves serious attentton for being
emulated elsewhere.

The report and recommendations are placed before the Full
Commission for consideration and directions please.’

- Dated: N
- File No. 2/4/2018

(Dr. Ranjit Singh)
Joint Secretary (P & A)
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Report  of- - Dr. Ashok _;‘SahL.l,' ~ Thematic  Special - - Rabportei.u;
(Child/Bonded/Migrant!.abour),‘ © NHRC * on visit to  Telengana
(Hyderabad,Ranga'reddy and Medak) during 15-20 January, 2018.

- l.General

1.1 The State pr éler;gan'a has a history of its own. As the Princ.t_ely Sta’;e 01;
Hyderabad, I;yled 'by the Nizam,._'it‘jq'in-ed tt;e Union of India in 19'48. Being
Teleg_u—Speaklfng, the Hyderabad Stafe was dissolved as a pah of linguistic:
reorgani'satior‘l of States and was mergéd to form the forn;er St.atevof,Andhra
Praaesh. However, following a 'demand, the North-Western part of former
Andhra Pradesh was again segregated to forfn Telengana as the 29" and
'newegt State of the Union of India on 2™ June, 2014. According to the
- arrangement, Hyderabad will continue to serve as the joint Capital of both the
" States for a ﬁeriod not e>‘<ceeding _10 years, although Andhr-a: Pradesh has
already.stated shiﬁing its Capital to the new venue, Amravati. Hence.reference
to bofh States is inevitable to analyze ge-nesis of different problems and steps
taken to arrive atApossibIe solutions.The percentage of people below;v poverty.
line in Andhra Pradesh during 2011-12 was 9.20 as against all India aver}age of
21.92. Presently, Telengana has 31 Districts‘ and a population of 3.50 crore,: of

which 15.45 and 9.08 per cent belonged to SCs and STs respectively.

1.2 Though two important rivers, namely, Godavari and Krishna, pass

through Telengana, agriculture in the State is primarily rain-fed, major crops -
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_ being rice, cottan, sugarcane, mango, grapes, tobacco, sunflower and peanuts.

It is a mineral rich State with substantial coal reserves in Singareni colliery. The

State is also famous for IT and ITES (concentrated in C'ybe'rabad of Rangareddy,

adjaceht to twin city. of Hyderabad and S'ecunderabad_J, biotechnology,

automobiles and auto-components, textiles and apparels, pharmaceuticals;

horticulture, poultry, medical facility, tourism and thlermaI/hydél power.Even

though the State is situated in the Deccan Plateau,f it is trying to improve

drinking water availability through Operation Kakatiyé, water for i'rrigation by

. 1 .
renovating ponds, bunds etc. under Operation Bhagirath and electricity

|

generation by massive harnessing of solar energy.

1.3 Telengana has probIeEnS associated with all the three types of labour,

namely, bonded, child and migrant labour. The subject of bonded labour was

assigned initially to the Scheduled Castes Development Department. It is

dedicated to the integrated and overall development of SCs through
edulcational ad\{ancement,. socio-economic development and promotion of
their we]fére, protection and social security. The Departmer-it formulates and
impleme;uts” various schemes, impona‘nt ones relating{to educational support

- - - | -
(financial assistance to pre-matric and post-matric students, to study abroad

and for skill upgradation), maintenance and management of residential schools

and hostels, economic support (fand purchase and distribution, self-
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emplbyn&é‘n;c) and _so‘cia_l sef:t_or sch'emes' (Kalyana ‘Lak;shhﬁi, Study tir,cle
p'r.ov‘iding‘: .|::ei'—e'xém-ination~cO;cHing fo-r:job.s). B’es'i:clies, it-i.s énfr&s£ed with
‘_rgegulétory fu’hcti'on; withlregard fo monitoring and_impiementa'tioh of vari'o.us
- Acts, the Sc_H-eme of _Bfonded L_aibour being 'oﬁe of 'them, wll-';ich' has._b'een
transferrec.i. to -Labour,- Efnp_loyment, Training_and Factories I.Dép.a.\rthrlnent vide

order'dated 19.05.2017.
Child Labour

1.4 The issue of child labour in Telengana has to be discussed in the context
its magnitude and steps tal_cen for amelioration in undivided Andhra Pradesh.
As per 1991 census, the number of working children in Andhra Pradesh w;s
16.60 lakh, which consﬁtufced 12.5 % of the popuiation in the age group 0% 5-14-
years. It was also the highest in India. As per 2001 census, it deﬁlined to 13.39_
lakh, which constituted 10.83 % the child population and was second largest in
the ;:ountry.According to National Sample Survey, the'_child labour in Andhra
APradelsh was estimated at 12.01 Iakh.in 2004-05. The.:Andhra Pradesh State
" Based Project (APSBP) f-or Elimination of Child Labour, an important ILO-IPEC
brbject joiﬁtly funded by Department for Iﬁdustrial 'Devel_opment (DFID) and
Gove_rnnient. of Andhra-Pradesh,was'launched in two Phases. The Phase |
(2000-2004) pilqted community based strategies and replicable interventions

for progressive elimination of child fabour in Andhra Pradesh. It demonstrated

3



that an integrated approach to child labour can be devel'o_ped through a

partnership with® different stakeholders including social partners like Trade

Unions, Employers’ Associations and Civil Society Organizations. An innovative

and low cost skill development model for adolescent working chilldrc_an was also

"pil‘oted during phase-l. The focus of Phase-ll wasto institutionalize the pilot

app_roaches, tested in Phase-l, into alternatives. According to an APSBP Impact
Study on -Institutional Frameworks and Coordination Mechanisms at the State
and District level, conducted by Dr. L. Mishra, convergence of three kinds such
as (i) conceptual (treating child as a preci@us human resource, importance of
survey as a tool foridentification of working c_hildren, importance of timely
rescue/withdrawal of c'hildren.from work and effective rehabilitation of such
children at physical, economic and emotional level}, {ii) institutional/structural
and ({iii) functional, 1s required. Somé_af the good practices noticed‘i‘n the

Impact Study were:

* Interface established with the families- with the help of local community
mobiliser/worker,

o Conve_rggnce at'the grass root fevel. by ilnvolv'ing opinion moplders,'

. Impértance of ear]y c‘hildhood.educétion, . |

o Convergent and coordinated State level action plzqn,

e Sensitization and capacity building,
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I . ide_ntifiéati_on ar;d res'cue'qf children -(c_c‘:n_sti‘tu'tjiqn olf rgscué team, transi:c
home, .'c_hil.d ‘_tracl;ingb syster'n; suppc;rt -o‘f. families of ;hilld '.Iabouf, _
pravision df skill develbpnﬁgnt _opportuhitiés }or a'dolescen‘t children,
hASt_Jstaining fhe environmeﬁt against conti‘ll';-uance of child labo”ur through.
-initiafci\.;es 6f employers’ and workers; ‘oréahizations and civil society .
network), .
. Continuqus an_d'integra.ted involvement of stak;ﬁo[ders, anc‘jl

* Synergies and optimal use of available scarce resources.

1.5 The Report notes lack of continuity in the Administrative Department as
well as the tenure of functionaries as the primary concern and migration and

under-nutrition as two issues which have not received adequate

attention.Such Projects played a crucial role in reducing the incidence of child

labour in the undivided Andhra Pradesh.

1.6 According to 2011 census, TeIEf.mgana was having3;72 lakh child labour -
(25,097 in Medak and 58,817 in Rangareddy Dis‘gricts) reported in
employmen_ts like agriculture,‘ hotels and dhabas, domestic sector,
construction, shops and es;cablishménts; small factories, street vending, rag
picking and informal sector enterprises. The Labour Department is involved in
- identification of child labour, conduct of regular inspections with the

coordination of other Departments (Police, Revenue, Education, Women &
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Chi.ld ngelopmen;c_ ‘etc..),‘ resc-lle and r'el_eas‘e and prosec_utiqh_ of gmploye}'s...
| 'During the ﬁeriod 02.I06.2014 tc; 31'1020.16’ 1620_ ihSpécti‘ons were carri_éd out,

'1706‘-c_hi[dré,n rescued, 1085 violationﬁ detected and 'p(bsecutiohé.launched
_arid R.s. 1:'17 Iakh. finel imposed. The-Diret.:htor General of f’oliée, Telengén_&i State
has been conducting Operétidn_Mdskan/.Smi.i;e to trace out 'mis_sing'childrenl
under m}hich 2463, 5571 and 880 children were rescued and rehabilitated
during Ithe ;fears 2015, 2016 and 2017 respectively. Besides, State Resource

Centre (SRC) has been functioning in Telengana with following objectives:

* To finalize and update strategy for eIirﬁination of child labour,

. Tq issue guidelines for condi.Jcting survey#/ periodically updating the
data regarding prevalence of chi]d.labour in hazardous occupations,

¢ To approve action plans/ programmes for release' and réhabi_lhitation of
WOrking children,

* To monitor the enforcement of relevé.nt labour laws relating to release
of children from hazardous occupations, |

'_- To 'monitor programmes relating to educé‘tion‘al rehabilitation of
chilldren'who have been rescued/re_leased' 'from wqu'wi‘th particulaf
emphasis on implementation _of Na-tional Child Labour Project aﬁd other

ILO supported projects in the State,



- » To issue guidelines and monitor ‘the economic rehabilitation .of the - )

_parenfsl of workin}g- rl:hb.ildren as per thel di_recﬁéms ‘of the Sﬁpremé Cdur'f,-
and | | |

. To monitor implg:mentatiqn of the .other directions of the Su;jre:me
Court relating tlo'settir}g up of District Child Labour_Rehabilitation—éum-I

Welfare Fund.
‘ Bonded 'Labéur

1.7 Under a Technical Cooperation Programme, ILO was operating a sub-
regfonal Project on Prevention and Elimination of Bonded Labour in South Asia

(PEBLISA) covering Bangladesh, Indlia, Nepal and Pakistan, funded by the

Netherlands Partnership Programme, It adopted a three-tier stratégy, namely,
(i) strengthening national legal and policy. frameworks on bonded labour, (i) -

increasing the capacity of social partnerships, law enforcement and other -

agencies to tackle the issue, and (i'i-i) field testihg models for the prevention of
bonded labour and for the rehabilitlation with micro- financeled interventions.
Under .‘this project, ILO - {(Social  Finance Pf;)gramme) and
AnkL.JramSangamamPoram (ASP), a Dalitbahujan C.caoperati\fe Federation,
jointly operated a pi]ot prbjéct in Rangareddy District, which was. reported in
‘Gender Issues in Bdndéd_Labour: A Study of Rangéreddy District, Andhra

Pfadesh’ (ILO, 2006). According to the Study, which throws light on female
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" - bondage, traditionally bondage in the Study area was éssociéted with ‘Jeetam’ |
systerﬁ which r;.-lated tol credit Q%ranéement vide whiﬁh an adu‘lt male got
Ré.é,OOO-‘ 7,000/- again:;.t pledging of ohe_'year’.s [atio-dr, while a female a.s an
autbcdolie receivedtRs.2;00073,009/- ar;d a male chi.ld '(engaged in Ii‘vestc‘)ck _

 rearing) got Rs. 1,000-3,000/- with one meal. Bondage|of female child was.not

commonplace.Bondage implied economic hardship. Though no .sexual
|
harassment was reported, some women complained of verbal abuse and

|
aggressive behavior from landlord.

1.8 - The project envisaged development of grassrioots leadership, viable
income generating Brogrammes,.capacity_building and market Iinkaées and
strengthening of agricu‘ltural infrastructure including building of irrigaﬁon
facilities and check dams and provision o.f subsidized credit. The project placed
women at the centerstége by making joint family decisions more equitable,
women becoming primary éctors in saving and usinfi, it in promoting family‘
wellbeing, men being_lrequired: not to perceive ’.saving’- as women’s jot_) and
reduce expenses on alcohol, tobaccq and cinema. Edur;ation of children was
* given importance. The project had positive impact on food security, intra_-
household gender re[a;cions, public participation, mobility and decision-ﬁaking
capabhility -of wlij:men, asset building, social recognition, dowry,:_ceremqnia[

expenses, domestic violence, alcoholism, domestic violence and education. It
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" 'a‘IsolhéI‘ped ‘&ﬁr_buéh _;uitéble_ micrrofinafnce'policV'iritervefr;tio.ﬁ"iﬁ escgaping t.he _
clutchés of .Iﬁndlbrds', res(:u_iné tl'}e mortgaged assets like ;:attlé'énd orriﬁm‘eri"cs,

: t_:reat_ing their d‘wn aéé_ets and expanding their buSirjesls with pr'.od;Jctivé-credit, |
'coping-'w:i-th crisis._d_ue to illn;ess, accidents, ‘disast'e_rs etc, z{l:\d i_mpro_v_in_g their
living 'clo'nd.i'tic;ns. - |
1..10 Accordl_in.g tq thé Socig-Economic Caéte éenSL;s, 2011, condyctgd tlaly the |
Ministry of Rurr;l Development, fhe number éf rehabilitated boﬁded labour
households in Telengana was 203 (Rangaredd‘y:S and Medak:18). Unde_rtaking
of various proactive measures has helped in progressive elimination of the
pernicious. system of bonded labour in the State. It is preseﬁtly associatéd to
some extent with the ‘brick ki[n industry. Government has taken folloWiné steps

Wt

to eliminate bonded labour-in the State:

o All Collectors and District Ma‘gistrates have been addressed to
strengthen the machinery of District Projec.:t Societies under NCLP for
impleménting the Rehabilitaﬁon of Bonded Lz;bour Scheme;

. Proposal for creation of ‘Bonded labour Rehabilitation Fund’ at district
level with a permanent corpu.s of Rs..10 lakhs with thg District

Magiétrates is under cansideration of the State Govern nient,

Migrant Labour



1.11 Since. most of the migrant workers are con'centrated in the brick kiln -

industfy, the kilns are required to following guidelings:- :

s Every er’r-wplfoylér.' has | to .register his e}stablishments and also.
Contr-actors/Sérdars/ Agents engaged by' him who should take licences
from the native S;cé'Ees and host Staté undér the ISMW Act.

e Every em[ﬁloyer has to see"that} no child and adolescent shoula work at
worksites and all migraﬁt children should be admitted in worksite
schools.

* Every employer has to pay wages as per rates fixed uncier the Minimum:
Wages Act and relevant wage rate ab;tract should be displaced at
worksites.

e Every employer has to s_L_meit information regarding brick kiln worke}s in-
the pfescribed proforma so that the Line 'departme'nts can provide

_ facilities to migrant brick kiln workers. |

. Ev;efy employer of _brick kiln has to open bank accoun’;s for his workers
to whicH_their wa’ge; should be remitted. Information in this regard
should be §ent_to the Labour Depértment.

e Every employer should bﬁild temporary houses with at Ieast_ 10 feet of

height for each family, provide water ;cank at worksites, potable drinking

water, bathrooms and toilets.
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o Every employer sholild mairitain Registers u_nde} ISMW Act. -

Human Trafficking

1.12 The Prﬁtocol to Prevent, Supress and Punish T,raf_ﬁckin_g in Persbns,l
espgcially Women' and Children, known as. Pafermo Protocol,‘ was aaopted by
the UN General Assembly and eﬁtered into force on 25 December, 2003”. It is
the first globally binding instrument with an agréed definition on trafficking in
~ persons. The Protocol defines ‘trafficking in person’ as the recruitment,
" transportation, transfer, har_bouring or receipt of persons, b\,; means of threat_
| or use of force' or other forms of coercion such a§ abduction, fraljd, deception,
abuse of power or position of vu]nerébilit'y, and aiso covers gi‘ving and‘
receiving of payments or benefits to achfeve the consent of a person, having
control over another persoh, for the purpose of exploitation. Telengana is"
infamous for human trafficking, especially qf poor Muslim females to work as
domestic help and also éet involved in sham marriages. The focus of the

Government is on creating awareness and taking preventive action as

considered necessary.
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1.13 Against fhis background, field Vvisits were made to "Gover_nment Speciél
'cum Observatioﬁ cum Children Home ft;.i.r (_ii"r[s altN.inl'aboIiadda, Kéchigudda,a
br{ék kiln, nairﬁely_, BRB Bricks, Ibra;himpatnamMan'dq'lr ?nd[ntég'rated Welfar_e
P.Iostél for Boys bélonging to SC‘s/STQBC-s studying between 3 to lbth class at
Toopran. Discussions v\;eré held- at -Hy.derébad with State level officials ar.1d ét_
District headquarters"of Rangareddy(located also at-Hyderabad) and 'Medalk

with District level officials, whose outcomes are discussed below. -
Il. Meeting at Hyderabad(with State level officials)

21 The m'eetfng with State leyel officials at Hyderabad were held separately
with the repre:sentatives of D.epartments of Labour and Scheau[ed._,Caste
Developi'nent. In case of the former, Director, State ersoufce Centre (SRC) for
Elimination of Child labour & Joint Commissioner (Twin Cities) and Joint
Commissioner of Labour (I/C}) were ipteraéted with. While the extent of
b;mded la.boui' has come down substantially in Telengana due to awareness
generation and a}:tion taken, it was point;ad out that the State Gé)vernment
. may consider undertaking fresh Survey on Bondéd La[bour by availing funding
fr“orn the Central Gover.nment as provided In.the ne\n;' Scheme whilc; tryir.1g to
captur'e, inter alia, 'neo—bqndage. Similarly, in respéct'of child labour, thg

National (_Zhild labour Project (NCLP) is pre-sently running in 4 ‘Districts only.

Preparatory work has been done for conducting Survey on Child Labour in
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- 'éollabora'tibri V\;ith-thé ‘State lEducatibn_Depr;\rtmeht for whiciw funiifnglﬁ;é)m
M_inistry of Labow" aﬁd‘ I-fmpioyrhent 'is‘ av;lai’ged.. In rgspecf 6f migran.t Iabt;:'l;r it
was pdir‘lted_.out_thaf rﬁan;( briék.ki]ns oberate in the_Stat:e In which s'éas:CJna;l
migrz;nt labour frorﬁ: other States, espécially from Od‘isha work. Effc_J:rts are
being made to maintain -record_s of migrant workmen and their cqntaictors‘ as -

well-as to ensure that these workers get Fiue wages and other facilities like
at;commodation, potable wétér, mediclal facilities e"cc.. In many cases the entire
family migrates. It has, the;refore, become incumbent that the brick kilns do
not employ children. In orde-r ;to provide education to such children, with
cooperation of the Government ‘_of Odisha, both teachers and study materials
are brought from there.Director, Scheduled Caste Development Department -
during a separate ;interaction‘ pointed out .important activities .of his

Department as highlighted in para 1.3.
lILVisit to Rangaredddy

3.1 Ranga'reddy District'enjoys a pride of place in India’s figﬁt against Child
Labour. A meeting was held with District level officials in the Collectorate
\;vhere afong with Commissioner of Police, répresentatives, of District
Administration,. Police, Labour, Women and Child Developmem; and Social
Welfare Departménts and NCLP were present. At the outset | exp'lainéd_ the

purpose of the meeting especially the neéed for conducting fresh Survey
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' relating to child and bonded labour- to c.aptureh whether studies of children

working for their families are being affected or not and extent of new forms of

bondage or neo-bondage emierging in the District, extent of inter-State migrant

workmen working in brick kilns and other industries and facilities bei"ng

provided for their welfare and seriousness of the. probiem- of trafficking,

“especially female and child trafficking and stepe being taken to prevent it.

During interaction it was pointed out that with the recent amendment, the law
(IPC) has become very stringent regarding employment of children which
preves to be a powerful deterrent_. Qn the positive side, however,
implementation of O’peration Mushl:an, '_-convergence of various welfare
‘Schemes  like SwarakshyaAroQalakhmi, running- of Odia language schools,

. . er | ..
continuous awareness generation and positive intervention of NGOs etc. are a

- |
big help. The Police Department is continuing with rescuing child labour, run-
away children as well as girls who have eloped for marriage. Provision of more
budgetary support will be a great he!p The CWC as weII as reglstered

institutions I|ke Shelter Homes Orphanages and Hostels are in position. The

-migrant workers are being facilitated with provision of subsidised ration from

PDS, immunisation and medical assistance, supplemental nutrition to children

and Iactatlng mothers, mid-day meaIs admission into Aanganwadl centres and

bus facuhty for attending schools, In Ibrahimpet areas, the rehabilitated bonded
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bfébo'u.rérs, havé been brovicied with about 156 acres of ‘Iam_:l in 5 villages for
-'sélf-susténa'né'e_. I.Eff(_ths ére_being 'rﬁade tc; r'eg:is‘ter brick 'kil'n,_ »;'orkerg as
Builﬂing 'énd con.struction wor'ker's_:_so _fhat.the? c‘;';ari ..get'l:'ulanefit o% the Cess
‘ Fpnd. It was felt t'.hat greater, (;‘Ocj.rdination amon%; various De_partmeﬁts as well".

-as among different State Governments, especially Telengana and Odisha,- is

necessary.

3.2 | Field vlisits were.'rlnade first to .Government Speciél cum Observ'atioh cum
- Children Home for Girls, Nimboliadda, Kachigudda for Girls. 1t is a Shelter
Home being run by Juvenile Justice Dep.artment having a capacity for having
| 157 inmates in the age group of 7 and to 18 yeafs. The institution is meant to
providé oﬁly transitory sFay and during that period thé di.stressed girls are
being provided with food, clothing, study materials, sports an_q_? medical
fac::ilities and most of all vocational training in.beauti:cian and tailoring course,
which has made their rehabilitation easy. The infrastructure of the institution is

being gradually develobed by the State Government which is a welcome step.

3.3 | also; visited a brick kilné, -namely, BRB Bricks, Ibrahimpatnan;} Mandal
where | interacted with '&1& manégers as well as the migrant workers..
-Pres_'ent[y, there are 34 ﬁiigrant wo_rkers employed in the kiln, 28 males and 16
‘ f_emales, all coming from Bolangirand ‘Nuabada‘ Districts of _Odishé. It was

observed that while $ome workers have come here for the first time,. some
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others are old hands. The kiln réquirés two séts of skills, one for preparing

briéks and thé ather for baking them. The Odia workérs_ére adept in both the

skills and thér_é.fore, prefe.rred. They come thr;c)ugh contr'actor's,_‘havihg ta.k.en
advances. Thé kiln is maihtaivning a Registér w["le.re particulars of all v\{o’rkefs
inciuding their nares, addresses,. na'm'e of the.con_tractor, advance “taken,
weekly payments for maintenance etc. are being maintained. Accommodation,
potable water, bathing facilities, medi;:al help, subsidized ration and weekly off

are being provided. The particulars regarding the workers are intimated to the

Police and Labour Departments, which according to the officials of the latter,

are beibng used to prepare the data base. The migrant workers come to the kiln
in the month 0]; December/Januéry and leave in month of May. thi]d_ren are
not employed and the accompanying kids are being taught through Odia
medium. The workers “expressed saFisfactidn in respect of the wﬁ}k

environment. It was suggested that a direct train from Western Odisha to

Myderabad would help as otherwise they have to take a circuitous route via :

Nagpur. It.was also conveyed that the flow of Odia migl;ant.workers this year .

has come down as they have found employment in their native place in various
construction activities being implemented by the State Government. Besides,

with escalation of construction activities at Amravati, the new capital of

16
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‘A_ndhral. Pra&esh,_ there "has- _be-en‘é"shift' oflkiln."s and cé:nsetiuerit_ial flow of__._';'
' ‘mi.gra_nt Ia.bou_r to thaitlarea.'- . | |
IV. Visit to Medak | :
. 4.1 After rédrga.hisétion Me.d.ék has beédme a smaller Distric’é but it inherits -
both adrﬁinistfative anc! phil.anth.ropic Iégacy, the formerj as fhe -grstwhil'e
: cc;nstituen'cy Iaté Pri'me Minister Smt. Indira Gandhi énd the latter l-Jy a-famous
‘cath_ed?al'which- was built during 1914-24 to provide succour to drought
affected impoverished populace. A meeting with District level officials was held
which was attended by representatives of Administration and Police, Revenue,
Rural Development, Women and Child Deve‘l_opment, Gram Panchayat, Social
Welfare, Municipal, Education, Industry and Labour Departments and-NGOs. At
the outset the purpose of the. visi_t was explaiﬁned and importa:nt issues
connected with child, bonded and migrant labour as well as human trafficking
were pointed out. Duriﬁg interaction it was stated that the Police Departn"n_ent
has ide;ﬂified areas whith are endemic for prostitution and female trafficking
and conducting 'regular raids to prevent _their occurrence. Operation
Mushkan/Sm‘iIe is beihg undertaken to arrest child trafficking.‘While bbnded
labour is virtually non-existent in the _'Distrlict, incidence of child labour has‘
come down 'drasfical]y due to .av'va‘reness generation and preventive action.

The pr_esehce of educational facilities in the vicinity and hostels for both boys
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. and girls 'rUn. by various éL_lthorities like forlMinbrities, SC/ST/BCS etc. and ofher .

institutions like orphanages have rendered a positive impact, though child :

labour is still prevalent among the very poor like shepherd communities. So far

migrant labour is concerned, the District witnesses both in and out migration. .

* -+ In-migration is basically from States like Bihar and_ Odisha tempofari[y to work

. in brick kilris, While basic facilities are being provided to sucH'workers, there is

need for improving record keeping. While the brick kilns are voluntarily

providing information regarding migrant workers employed to the Police and
Labo'LlJr_Departments, the Superintendent of PoIiEel désired that it should be
made mandatory. Intra-State but seasonal out-migration takes place to work in
sugarcane fields of Nizamabad District. Th;e Mahatma Gandhi National Rural
Employment Gﬁarantee Scheme (I:VIGNREGS) is being operated diligently.
Bri.dge courses are béin‘g offered . to migrants’ chihl-dren along wjth hostel

facilities. All benefits due to women and children unc_ler various Schemes like

'Kishore_ Shakti Yojana, Rajeev Vidya Mission etc. are being given. The CWC is in

place which is rehabilitating distressed children. Besides; Juvenile Police Club

“and Child Protection Committee are functioning in each village: The Municipal -

Authorities, [ndustry Departrn_ent, Révenue Department and NGOs are
rendering necessary support to District Administration to achieve the goal of

‘making Medak a Child Labour free District. The Labour Department desired
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~ that th.é-VigiIéhc_e Committee, which is in the process of cbnstithtiqn, needsto .
* be expedited.

1

4.2 A visit w;s made to Integ}ated Welfare:Hostel for Boyé belonging to

SC/ST/B'-('Is's_tudying between 3 and 10" Clasg at Toopran; While the capacity

f

is for 306 in'mates,‘presently 110 stud_'ents are residing. Ac'cbm'modati‘dn, féod,
,st;de materia_ls,.drgss,-tutors' for 10™ cla_ss‘stu:dents. etc. are being p_rovided.
During inferactioﬁ, espec-ially on thé issue of 'und;aruti[i_satlion of cape;city, it \&as.
pointed out that .thi; hostel is facing competition from similar other insfcitytions
like residential schools, minorities hostel etc. where target group is the same. It
was felt that the intake can improve if provisions are hade for bétter

vocational training, medical and sports facility, transport facility to school and

tutorial facility for students of other classes.
V. Conclusion -

51 The visit to félengana gave a different exposure as it is a new State
fighting against old problems. However, because of dedicated efforts, the State
“has been able to -make a dent, Understénding them was highly edu;:ative. The
recommendations are a;mexed. NHRC.; may like to take up relevant issues \;vith

concerned Ministry and State Government.

19



| _?5

Annexure
Recommendations

(i)Ministry of Labour and Employment should expedite release of funds for

conducﬁng District level Survey on Child Labour.

(if) The State Government may consider yndertaking a fresh Survey on Bonded

labour by availing funding from the Central Government under the new

Scheme.

(i) Effective inter-State coordination, especially between Odisha and
Telengana, is necessary to mitigate the disadvantages encountered by migrant

workers employed in brick kilns.
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(iv) The State’s experiment with improving thé systerh_ of record keeping in.
brick kilns deserves serious attention for being emulated elsewhere.

L]
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